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sample suivey in 10 States in 1978-79 and 
according to them, tlie bonded labour in the 
entire countiy—I do not know about Madhya 
Pradesh—is 26.17 Iakhs. We got that report 
and we examined it. But we find from the 
examination that the meihodology adopted by 
Gandhi Peace. Foundation was not scientific. 
Therefore, Government have not .iccepled 
their estimate and  their  report. 

MR. DEPUTY CHAIRMAN : Next 
question. 

Augmentation  of   Electricity     

Generation 

*103. SHRI P. N. SUKUL: 
DR.  LOKESH  CHANDRA:! 

Will the Minister * of ENERGY be pleased 
to  state: 

(a) what are the plans for augmenting 
electricity generation during the next five 
years to meet the rapidly increasing needs of 
Delhi; and 

(b) whether Government propose to instal 
in Delhi a new power house to ease the heavy 
load on the existing ones? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIKRAM 
MAHA/AN): (a) and (b) Ai statement is laid 
on the Table of the House. 

Statement 

(a) and (b) An installed c'apacity of a little 
over IOOO MW is available in Badarpur and 
Indraprastha Power Stations which cater for 
the needs of Delhi. Besides, Delhi is entitled 
te 20 MW from Baira-Siul Project which has 
already been commissioned, 150 MW from 
Singrauli Super Thermal Power Project the 
first unit of which has been commissioned 
and 45 MW from Salal Hydro Electric Project 
expected to be commissioned in t985-86. In 
addition, Delhi will receive an allocation of 
power from other Central power stations 
under construction in the Northern   region. 

In order to meet the long term power 
requirements  of   Delhi,   the   feasibility   of 

†The question was actually asked on the 
floor of the    House by    Dr.    Lokesh 
Chandra. 
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establishing a power station in the vicinity of Delhi 
with 5 units of 210 MW each is being studied. 
Techno-economic clearance of Central Electricity 
Authority for installing 2 units of 67.5 MW each at 
Rajghat Power House as replacement of the existing 
old units has aiso been accorded. 
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SHRI P. SHIV SHANKAR: By way of a 
slight supplement to what my hon. friend has 
already said, I have to sav that in 1982-83 the 
anticipated demand is 650 MW. In 1987-88 
the demand is expected to be 1011 MW. I am 
trying to give figures. As on today, the present 
installed capacity for Delhi is 941 MW, con-
sisting of Badarpur power station 720 MW, 
Indraprastha Power Station 221, MW, while 
the demand projection today is 650 MW in 
1987-88. Demand projection is likely to be 
1011 MW. In order to meet Ihe position, apart 
from what we get from Badarpur and 
Indraprastha Power Stations, Delhi is entitled 
to 20 MW from Baira-Siul Project in 
Himachal Pradesh which has been 
commissioned last year. But we are drawing 
more power than 20 MW. which is the share; 
then 150 MW from Singrauli Super Thermal 
Power Project, when it reaches full capacity of 
2000 MW, and apart from that 15 per cent of 
the power which is with the Centre, which 
would come to roughly 300 MW. This power 
would also be utilised. The entire share of the 
Central Government would be utilised for 
Delhi. Then we are going to have 45 MW 
from Salal Hydro Electric Project expected to 
be commission in 1985-86, in Jammu and 
Kashmir. Then, ?here is the Narora power 
station    which is    470 

MW atong with the Rihand super thermal 
power station. These are the expectations that 
are going to be there. And that is why my 
friend is very much right when he said that the 
availability of power would be more than the 
demand, 

DR. LOKESH CHANDRA; According to 
the Minister, the installed capacity is 941 
MW, and in the reply you say that the 
installed capacity will be a little over 1000 
MW. But this morning between 8 to 10 A.M., 
it is my personal experience that the light 
went off three times. Every time the light goes 
off, a machine is in disorder. If you operate an 
electronic machine—I do it—it will be in 
disorder because of the fluctuations in 
electricity and because electricity goes off 
nnd on. The other point is that you have not 
given the extra quantum that would be 
required for the ASIAD, which would be 
considerable, and which has to be 
comprehended separate from the projections 
for 1982-83. During the Asian Games, 
participants and tourists will be coming here 
in large numbers, several new hotels are com-
ing up all these projections will require a 
major quantum of electricity consumption in 
the capital and you will have to resort to 
repeated staggering operations to see that the 
present units do not fail. In the reply itself, 
you have implied that two units °f 67-5 MW~ 
each, that is, a total of 135 MW, would be 
required to replace the existing units which 
are not fully function. May I know, what steps 
are being taken to see that the extra require-
ments during the Asian Games will be met 
and, secondly, what steps ars being taken to 
provide for the next five years so fhat we dd 
not have to suffer frequent power staggering 
everyday. 

SHRI P. SHIV SHANKAR: There seems 
to be some apprehension in the understanding 
of my hon. friend with reference to what I 
have said. In the statement which has been 
enclosed to the answer, it has been stated that 
'an installed capacity of a little over, 1,000 
MW is available in Badarpur an(| Indraprastha 
stations. Apart from these two places, other 
places have also been mentioned from    
where   Delhi 
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will get power; my friend is trying to confine 
himself to the 941 MW which 1 have referred 
to. But this is only with reference to Badarpur 
and Indraprastha power  stations. 

DR. LOKESH     CHANDRA:     I have 
also mentioned the 215 MW from ether 
places. 

SHRI P. SHIV SHANKAR: This is not 
only in regard to Badarpur and Indraprastha 
power stations. Other places like Baira-Siul, 
Singrauli and Salal have also been mentioned 
to show how it is more than 1.000 MW. This 
is the first part of it. The second part of it, I 
have said, is that the demand projection in 
1987-88 is likely to be 1.011 MW and with 
reference to this, I have given details, as to 
how we are going to expand or energy capacity 
during this period and what are the other 
projects which are being undertaken. 

Nowt with reference to the Asian Games, I 
must submit that the additional load demand 
during the Asian Games is expected to be 50 
MW. For tliis purpose, various contingency 
plans are being drawn tip. It is being 
examined whether each venue can take power 
from two or three sources. There will also be 
additional diesel generating sets. We are 
confident that there is not likely to be any 
difficulty when the Asian Games take place. 
My hon. friend has said about load shedding. 
As has been explained by my colleague 
already, this is due to some difficulties io the 
distribution system. These are being  got over.   
This is the position. 

 

 

SHRl P. SHIV SHANKAR : 1 do not deny 
that there is some basis in what my hon. 
friend has said. Necessary steps arc being  
taken  in this regard. 

Abolition  of  Contract  Labour  system in 
Coal  Belt 

*104, SHRI KALYAN ROY:f 
SHRl LADLI MOHAN NIGAM: 

Will   the     Minister     of ENERGY be 
pleased to state  : 

(a) whether Government's attention has 
been drawn to the statement of a Minister of 
Bihar Government appealing in ihe 
'Statesman' (Calcutta), dated the 17th August, 
1982, to the effect tbat return of peaceful 
conditions in the Bihar coal belt hinges on 
annulment of the private  contract labour 
system; 

(b) if so, how many tpes of contract 
systems are prevailing in the BCCL and CCL 
coal mines in Bihar including those which  
are  in  the  prohibited  category; 

te) what are the names of major contractors 
(and types of contracts in these two 
companies wh0 got rupees five lakhs and 
above  per year; 

(d) what is the amount of money paid to 
contractors in between 1978—82 year wise 
by these two companies; and 

†The  question  was   actually   asked  on 
the  floor of the House by  Shri Kalyan Roy. 


